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INTRODUCTION

I, the Chairman of the Estimates Committee having been authorised by
the Committee to submit the Report on their behalf, present this Twenty-
Seventh Report on Action Taken by Government on the recommendations
contained in the Twentieth Report of the Estimates Committee (Sixth Lok
Sabha) on the Ministry of Agriculture and Jrrigation (Department of Rural
Development)—Survey of Unemployment in Rural Sector.

2. The Twenticth Report was presented to Lok Sabha on 28 April,
1978. Government have furnished their reply indicating action taken on
the recommendations contained in the Report on 4th October, 1978. The
reply was examined by the Study Group ‘J’ of the Estimates Committee
(1978-79) at their sitting held on 15 December, 1978. The draft Report was
adopted by the Estimates Committee on 18 December, 1978. The Report
contains only one recommendation. Since the final reply of the Govern-
ment is still awaited the same has been included in Chapter V.

4. An analysis of action taken by Government on the recommendations
contained in the 20th Report of the Estimates Committee is given in the
Appendix.

New DeLH SATYENDRA NARAYAN SINHA.
December 20, 1978 Chairman,
Agrahavana 2.-9. 1900 ($) Estimates Committee.




1. This Report of the Estimates Committee deals with action taken by
Government on the recommendations contained in their 20th Report (Sixth
Lok Sabha) on the Ministry of Agriculture and Irrigation (Department of
Rural Development)—Survey of Unemployment in mm-wm
‘was presented to the House on the 28th April, 1978.

5 AcuonTakennoteshavebeenrecewedmrespectdrecommenda-_
tions contained in the Report.

3. The action taken notes on the reoommdam/obwum
mmmnwmmmmmmmmam
Committee in respect of which final reply of Government is still awaited.
The recommendations and action taken notes of Government have therefore,
been included in Chapter V. ' :

Survey of Unemployment in Ruraj Sector
4. The Committee had taken note of the various definitions and con-
cepts of unemployment and under-employment evolved and the varying
estimates of the pumber of unemployed and under-employed made by
different organisations from time to time including those provided by the
27th round of the Natiopal Sample Survey (October 1972—September,
1973). The results of the NSSO 32nd round of Survey on Unemployment

and Under-employment, which is the latest survey, are expeeted to be avail-
able by June, 1979.

5. In the context of the decision of the Government to remove unem-
ployment in the country in the next 10 years, the Committee had expressed
the view that it was necessary, nay vital, to have a clear picture of the size
of the problem of unemployment from scason to season and year to year not
only to know the magnitude of the challenge before the country but also
to watch the rate of progress of the various employment generating schemes
in solving this problem, They had felt that unless comparative figures of
unemployed persons were available at frequent intervals in respect of cach
State and also each District, the Government might be severely handicapped
mdewmngemploymuschemmmdtomwhemthcmploymmt
position might be acute and in making timely and on-course lmmovemm
in the schemes in the light of the results. _

6. In the opinion of the Committee the data collected by the National
Sample Survev Organisation would not be sufficiently useful to the Govern-
ment in the implementation of their 10-vear plan to remove unemployment
in the country first because it becomes available after long intervals

L]



2
(5-6 years), the survey being taken up once in five years, and secondly
because their data which also included even those persons like small’
children who should be in schools rather than counted in labour force and’
for whom Government might not be ‘calléd ‘upon to provide employment
on urgent basis, tended to give a rather inflated picture of the problem.

7. Aguninst this background the Committee had felt ‘that there wiis need
to evolve simpler concepts and methodology to assess the magnitude of
unemployment at more frequent infervals than those adopted by the
National Sample Survey Organisation. With this approach the 'Committee
made the following suggestions for instituting a system of collecting data on-
unemployment in the rural sector:—

(a) There should be a standing arrangement at the level of the basic
unit of administration in each State to assess the number of
unemployed persons residing in the jurisdiction of that unit.
The basic unit may be a village or a cluster of villages, a town,
a tehsil headquarters or the like which forms an administrative
unit at the local level.

(b) The task of collecting statistics on unemployment should be
entrustedtotheahudycxvsnngagmcwsattheiemlofthm
units, viz.. Panchayat, Panchayat Samiti, Anchal Panchayat,
Maunicipality, any other unit of local self-government or Reve-
nue Officer, assisted by local school teachers, gram-sewaks efc.

(c) Each designated authority should open a Register of Job Seekers
and enter therein names of all those persons (men and women)
residing within s jurisdiction, who offer themselves for em-
ployment. The registration should preferably be twice a year—
once during cropping season and again during non-cropping
season.

(d) If at any time, unusual seasonal conditions, like drought, deve-
lop in any part of India or some natural calamity occurs,
special efforts should be made to collect data about persons
who seek work during that period.

(¢) To ensure ‘regular and timely collection of statistics it will be
desirable to offer incentives to the agencies (including corporate
bodies) and personnel engaged in this task.

(f) As regards minimum age for registration in the Register of Job
Seckers, the Government may determine the age limiy keeping
in view of the L.L.O. Convention on the subject, provisions of

Article 45 of the Constitution, the Employment of Children
Act, 1938 and the Employment Guarantee Schemes of the
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Maharashtra Government, But children who should be study-
~ ing in educational institutions should ndt be registercd as job-
seekers for this purpose. The age limit thus determined should
‘be observed uniformly in all the States and Union Territories.
() The stafistics collécted at the basic unit level should be conso-
lidated at the level of Tehsil/Block, District and State Head-
qwtaxunduthcgmdmofﬂ:c&amucalotmmmgllmt
of the State Administration, I‘hchn’fl‘l&aigtrahouldbc
consolidated by a central agency to be ‘nominated for the

purpose. .

(h) The statistics collected and consolidated at each level should be
subject to sample checking.

(i) As conditions may vary from State to State or even from region
to region in the same State, the details of Machinery and
methodology for each region/State fiay be carefally worked
out to suit the local conditions. Tn ‘doing so, the machinery
and methodology evolved in Maharashtra for the purpose for
registering the names of job-seekers may also be studied.

(QTheaateGmnmmtsshmldbcmademsn‘bleforal_l
operations in this process within the States and the Central
Government should co-ordinate the work among the States.

SInthurrq:ly(&:toberw?B) Government have stated that “the
National Sample Survey Organisation carries out enquiries on different
subjects in different years to meet the data requirements for ‘poficy plan-
ning and decision-making and the pogramme allows for ofily ‘quitiquetiial
surveys on employment and unemployment. As such, the uscfulness of the
NSSO data in the monitoring of unemployment programses is admittedly
very limited."”

9. Goveriiment, however, feel that “regular collection by local agencies
of data on items like unemploymeny and underemployment would be ex-
tremely difficult taking into consideration the complex nature of these con-
cepts and the difficolty of the level of ‘agency in understanding and putting
across such difficult concepts #nd other organisational -problems.” They
are of the view that “if the onus of registration of unemployed person is
placed on the Jocal authorities (without obligation on their part to issue” any
registration card), even the rough cstilnates of rural unemployment based
mMWMmhMbMMa%:
favour of or against some particular socio-economic groups in the loca-

lity.” “As regards organisation alprdieus it has been pointed out that

deaths tnder the Registration of Births and Deaths Act 1969, a large num-
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. 10. Government have intimated that with a view to evolving a suitable
-schme of ‘monitoring rural employment’ and memPluyment experimenta-
‘tion with some schemes in some selected CD Blocks is under active con-
-sideration of the Government and that the ten-point scheme outlined by the
Estimates Commiittee could be taken up as one such scheme for experi-
mentation.

11. Another proposal under consideration of Government is for the
‘States to canvass periodically the NSS schedule of the 32nd round on
employment and unemployment in some selected C.D. Blocks, for estimating
levels and changes in the rural labour force situation.”

12. It has also been stated that “the Ministry of Labour have constituted
in March 1978 a Committee on Employment Service Organisation in India
which has inter alia been asked to examine the possibilities of involving
‘the Employment Service for dealing with rural unemployment, The report
of that Committee is awaited.”

13. The Committee are not happy af the lackadaisical response of the
‘Minis'ry to their recommendation fo institute a new and simple system of
collecting data on unemployment in the rural sector. NMSample
Survey Organisation (NSSO) is the only Government body at
pmeﬂmnhcﬁngmewwm-edﬂmmmﬂm «nd
such surveys are held only once in five years. According fo the Ministry’s

own statement “the usefulness of the NSSO data in the momitoring o7 1.
employment programmes is admittedly very limited.” In view of the decision
of the Government of India to remove unemployment in the country in 2
period of 10 vears and of the fact that the data on unemployment collected
by NSSO would not be sufficiently useful to Government in this campaign
against unemployment—a fact which has also now been admitted by Gov-
ernment—the Committee had feit that, without prejudice to what i being
done by NSSO, there was an imperafive need fo evolve simpler concepts
and methodology to assess the magnitude of unemployment o more
frequent intervals not only fo know the magnitude of the problem but also
to monitor the rate of progress of fhe varions employment generating
uhmswﬂd&ecm—numhmmﬁem

~ 14, The Commiftee were fully conscions of the inadequacies of admi-
nhﬂved!sdﬁevlnpnd‘l‘ehllevektom&eemlﬂ
natare of concepts of uncmployment and under-emplovment as cvolved b
NSSO, and to collect the detailed data, as required under these complex
concepls. Tt was precisely because of fhis awareness shout the state of
administrafive set-up at prass root level that the Committee had suggested
2 simple concept of unemployment and a simple methodoloey of registering
names of all those persons, other than children, who offered themselves
Tor employment,
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15. The Committee were of the opinion that it should be possible to-
collect such simplified data at the level of Panchayats, Municipalifies and
oﬁerhcdqnde;wi&aﬂtﬂeﬁhcesﬂaﬂﬁ.undbylheswe
Governments concerned. :

16. The Committee regret to note that the Government have not shovwn
any sense of seriousness or urgency to consider the simple system for data
collection suggested by them. The Government have stated that the experi-
mentation with some schemes of monitoring rural employment and unem-
ployment in some selected CD Blocks “is under active consideration” and
that “the ten-point scheme outlined by the Estimates Commitiee could beo
taken wp as one such scheme for experimentation”. The Commitiee are
unhappy at such a half-hearted response from the Government to their
recommendation, The Commitiee would like to reiterate that action on the
10-point scheme suggested by them to collect data on unemplyoment in
rural sector should be initiated without delay and the Central Government
should not spare any effort to persuade the Sta'e Governments to join in
this scheme whole heartedly and earnestly, as without their active coopera-
tion and willing participation the experiment would not succeed.

time is the essence of the matter, One year out of the ten

the unemployment problem is to be solved by the
The Committee would like the Government
set in motion 3 simplified system of data
grass root level as otherwise they will be-
their employment generating schemes or to-
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which the Conumitice do not desive to pursue in view of
‘Recommendations (
Government's replies
Nil.



- CHAPFER 1V
‘Recommendations in respect of which replies accepted by the
. { “have not been
2 ed by

Nil.



CHAPTER V

:RBCOMMENDAHONSIN!ESPBCTOFWHICHFINALM
: OF GOVERNMENT ARE STILL AWAITED.

MWH«» 69)

_+ 1 “All that the Commitiee wish to state is that in view of the decision of
“the Government of India to remove unemployment in the country in the
next 10 years, it is necessary, nay vital, to have a clear picture of the size
of the problem of unemployment from season to season and year to year
not only to know the magnitude of the challenge before the country but also
to watch the rate of progress of the various employment gencrating schemes
in solving this problem. The Committee feel that unless comparative
figures of unemployed persons are available at frequent intervals in respect
of each Statc and also each District, the Government may be severely handi-
capped in devising employment schemes suited to areas where the unempioy-
ment position may be acute and in making timely and on-course improve-
ments in the schemes in the light of the results. In the opinion of the
Committee the data collected by the National Sample Survey Organisation
would not be sufficiently useful to the Government in the implementation of
their 10 year plan to remove unemployment in the country firstly because
it becomes available after long intervals (5-6 years) and secondly because
their data which also includes even those persons, like small children who
should be in schools rather than counted in labour force and for whom
Government may not be called upon to provide employment on urgent
basis. tends to give a rather inflated picture of the problem™.

Reply of Government

The position taken in the paragraph is accepted subject to the following
observation. In the NSS 27th vound (October 1972—September 1973)
and 32nd round (July 1977-June 1978) information on labour force status
(working, unemployed and out of labour force) was ascertained in- respect
ottﬂperwmofnggﬂvtyursotmore The tabulated results are, how-
ever, available for different age groups, including the conventional age
groupl*—ﬂgw‘ssothtthcmddatacmﬂdndﬁaaexdadeage
groups to meet their requirements. Information on the employment of
Lhildunmneededpcrsetomelﬂlcmqmmemsofhfmmryofhbmr
and other agencics on the extent to which children are put to work. Tt may
lhobemuomdthnmcofmklvunmloymt(&embero{m-
employed expressed as percentage of labour force comprising employed

9
3413 LS-2
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and unemployed) in the age group 5+ years is around 4.3 per cent. The
rate of unemployment by restricting the. apalysis to the age group 1559
years would rise nominally to 4.5 per cent. This is because persons seek-
ing employment in, the, age group S—14 and 60+ years constitute a small
fraction of the tota}. population in the concarned age group. As the number
of persons in the labour force outsigde th.c qnnwnuomf} age group amounts
toovcr28mdhonmnofatmimbudzlSmmtmlmangrwps

m;tmmmmmmﬂmﬂ:m@m status
_pg;r“’,;ll,m as attempted in the recent rounds of the National

Sample Survey, |
[OM. No. mmnnms-kma Dated 4th oaow um]

+ 50 _...J\- sadil

M(m&m

“Against this background tthommmec feel that therctsnged!ocg:glvp
simpler concepts and lqmunmplmdgot
memmmorcfreq:wmhnervals  those employed by the

.....

Mﬁc&:my&pnhnmpm,nsmnmpuwwmdummgw
evolve a new mechanism to feed the Government with estimates of unem-

13 ’ p i £

mﬂmwmmmmommqmrmmdib
mmhmmmmmmmﬁm’mm&y
p!mmgaﬁdxisron—mkmgandtbcpropammeaﬂquaﬂyquh-
quennial surveys eugioymalandunemppoym As such, the use
Mth”DMhﬂwm:tmdmﬂpmmmmnm

.......

is admittedly very limited. The impression that the NSS data become ayail-
nueduralapudSbﬁmknmmmnmdwmmudsd
NSSO. mNMhuhaenmmngmmeﬂmmctudwnmeﬂmq-
lag in the release of results. ﬂnlueumwatenbyhlmimmﬂoy
ment and unemployment was during the 32nd roun | which was completed
only on 30th June, 1978. As regards the release of the results of this
round, a report based on quick tabulation of the data for the first sub-round
is expected to be released in October this year. Similar reports based on

8
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the subséquent three sub-rounds will follow at intervals of a month or so, 50
that by January next year a report based on the whole round will be
available. Deta’led tabulation of the data is being taken up with the help
of the Computor Centre of the Department of Statistics and reports based
on this are expected fo be available by the middle of next year.

[OM. No. H, 11011(16)/78 RME dated 4th October, 1978]

MMW ™

it Is with fhis ougeonch in view hat, baedon theie- sililE ol the il
Jem of Rural Employment, the Committee wish to make the- following sug-

gestions for instituting a system of collecting data on unemployment in the
l"l'llm-—- :

(ommiuamammumdmm
upit of administration in each State to assess the number of
uncmployed persons residing in the jurisdiction of that unit,
The basic umit may be a village or a cluster of villages, a town,
a tehsil headquarter or the like which forms an administrative
unit at the local level. -

(b) The task of collecting statistics on unemployment should be
entrusted to the already existing agencies at the level of these
units, viz. Panchayat, Panchaya; Samiti, Anchal Panchayat,
Municipality. any other unit of local self-povernment or Reve-
nue Officer, assisted by local school teachers, grnmscwaksctc

7 (c)mmumnmuopmakmdjobm

- and eater therein names of all those persons (men and. women)

residing within its jurisdiction, who offer . themselves for

s emplovment. The recistration should preferably be twice a

‘ year—once duging cropping season and again during nom-
w cropping scason. _

(d) ¥ ar any time, unusual seasonal conditions, like drought,

develop in any part of India or some natural calamity occurs,

- wmmuuumhcammawm,

v who seek work during that period.

(e)Tomurcresuhrlndlmﬂycdmomenwiﬂhﬂ
desirable to offer incentives to, the agencies (including corporate
bodies) and personnel engaged in this task.

(D As. regards minimum age for revistration in the Register of Job
Scekers. the Government may determine the ace limit keeping
in view the LL.O. Convention on the subject, provisions of
Article 45 of the Constitution, the Employment of Children
Act. 1938 and the Employment Guarantee Scheme of the

. rd
t."’
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 Maharashtra Government. But children who should. be: study--
ing in educational institutions should not be registered. as job--
- seekers for this purpose. The age I'mit thus determined should
. .. be observed -uniformly in-all“the States amd Union: Territories.
@Thcmmcscdiemdatthebasncumthdshmldbcm
- lidated at the level of Tehsil/Block, District and State: Head-
quarters under the guidance of the Statistical or Planning Unit
of the State Administration, The All India figures should be
oonsolidatedbyacwtral agency lobcnomi.mud“for-ﬂc pur-
-5 - pose.
-(h)muanmcsconectedmdconmhdmdueac&mmh
"+ + v subject to"sample checking.
(1)AscondmonsmyvaryfromStaxeloSwea'mfmmrqpm
to region in the same State, the details of Machinery and
- methodology for each region/Statc may be carefully worked
out-to suit the local conditions. In doing so, the machinery
- and methodology evolved in Maharashtra for the purpese for
registering the names of job-seckers may also be studied.
(i) The State Governments should be made responsible for all opera-
- tions in this process within the States and the Central Govern-
ment should co-ordinate the work among the States.

. “3 "‘ !

Reply of Government

Regnlarcollecmnbyloal agencies ofdalnounmhbm
ment and underemployment would be extiemely difficult taking into comsi-
deration the complex nature of these concepts and the difficulty of the level
of ‘agency in understanding and putting across such difficult concepts and
other organisationa! problems. It is well-known that the activity status
of a person (employed/partly employed/unemployed) in rural arcas in
India often varies widely over the year depending on the agricultural sea-
sons, size of land-holding of the houschold and his/her socio-economic
status. Registering of job-seckers only twice a year as recommended by
the Estimates Committee will not be able to take into account all the above
factors. Further, if the onus of registration of unemployed person is placed
on the local authorities (without obligation on their part to issue any regis-
tration card), even the rough estimates of rural unemployment based on
such registered job-seckers may be subject to substantial bias cither in
favour of or against some particular socio-cconomic groups in the locality.
As regards organisational problems, it is notc-worthy that even in the case
of registration of simpler vital cvents such as births and deaths under the
Registration of Births and Deaths Act 1969, a large number of such cvents
m‘dtmmimdduciohckdwmbkwnhltbnpmicuhrl) in the
rural areas
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2. However, with a view to evolving a suitable schem¢ of monitoring
rural employment and unemployment, experimentation with some schemes
in some selected CD Blocks is under active consideration of the govern-
ment. The ten-point scheme outlined by the Estimates Committee could
be taken up as one such scheme"for experimentation. Another proposal
ufider consideration  is = for the States to . canvassc  the NSS
s-clnednlcofthcﬂndroundonenylomand ent m ‘some
selected C.D. Blocks, for e«hmatmg levels and changes i in the ﬂnﬂ uur
force situation.

3. ltshmm-uobenmedumtmeummdlmhnw

in March 1978 a Committec on Employment Orpanisation in
India which has inter alia been asked to ¢ ﬂﬂhih—
mmwmmmmm ‘unemployment.
The report of the committee is awaited. = " e s

¢ [OM. No. H. 11011(16)/78 RME dated 4th m 19781
-—nm (m Nrm
State Governuncats and they would, therefore, Yo the Coltrads

not to spare any efforts to persuade the State Govermment wﬂnﬁﬂ'
scheme whole heartedly and carnestly”, decs
quvotw
The Central Government would continue to segk active * cooperation
and willing participation of all State Governments in whatever system of
monitoring unemployment in rural areas that would be finally evolved after
careful examination of various proposals outlined in the statement on
Paragraph No. 71,
[OM. No. H. 11011(16)/78 RME dated 4th October, 1978]

Recommendution (Paragraph No. 73)

“The Committce would be keenly watching the progress of implemen-
wtion of this scheme and wounld like 10 be informed of it within a period

of six months.”

- e I

Reph of Government
The Commitice would be informed of the progress as desired.
[OM. No. H. 11011{16)/78 RME dated 4th October, 1978]

Nrw Dewe SATYENDRA NARAYAN SINHA.
December 20, 1978 m %
Aorohevana 29, 1000 (Seka) ’ Fetimates Comminess
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